
THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 21/04/2025                             LAST DATE- 09/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2249/25 CAO 197718 SHAHU N. CHIKHALE

2 2360/25 WP 2589/24 P.S. CHAWHAN

3 2073/25 WP 204/12 B. N. JAIPURKAR

4 2365/25 ABA 122/25 DIGVIJAY P. SINGH

5 V 346/25 REVN 50/24 R.M. DAGA

6 2342/25 WP 2875/24 VIJAY N. MORANDE

7 2318/25 ABA 159/25 R.M. DAGA

8 1972/25 SA 412/22 SHAKIL V. DESHMUKH

9 2348/25 WP 3672/19 SUBHASH U. NEMADE

10 2381/25 APL 679/25 NISHCHAY R. RAUT

11 2384/25 APL 859/24 D.R. RUPNARAYAN

12 2364/25 CRI.WP 336/25 GAURAV G. SAHU

13 2240/25 WP 2137/24 S.S. PATIL

14 2347/25 WP 2126/17 ANUJ D. HAZARE

15 2243/25 WP 85/25 ANUP S. DHORE

16 2245/25 FCA 49/16 SAMEER V. SOHONI

17 2392/25 APL 1737/24 VARUN UDAY PANDE

18 2278/25 REVN 8/22 NEERAJ B. JAWADE

19 1856/25 FA 1139/19 MANGESH V. BUTE

20 1609/25 FA 937/169 C.R. NAJBILE

21 2336/25 WP 968/23 A. B. NAKSHANE

22 1608/25 FA 267/13 C.R. NAJBILE

23 2461/25 WP 1585/19 ABDUL SUBHAN



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 22/04/2025                             LAST DATE- 10/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2353/25 WP 901/25 GAURAV C. KHOND

2 2210/25 WP 5537/07 BHASKAR S. WASNIK

3 2170/25 MCA 86/25 O. W. GUPTA

4 2024/25 WP 5000/23 S. D. WARKE

5 2215/25 WP 117/24 P. D. MEGHE

6 2248/25 WP 4430/22 SHAHU N. CHIKHALE

7 2286/25 CRI APEAL 706/19 SONALI B. KHOBRAGADE

8 2264/25 WP 1429/25 RUDRA MULAOKAR

9 2398/25 CRI APL 1102/22 UMAKANT Y. SONKUSARE

10 2277/25 CRI APL 142/24 S. W. DESHPANDE

11 2445/25 FA 291/16 ROHIT P. MASURKAR

12 2447/25 FA 832/16 ROHIT P. MASURKAR

13 2246/25 CRI ABA 630/24 R. K. THAKKAR

14 2443/25 FA 781/23 ROHIT P. MASURKAR

15 2444/25 FA 276/16 ROHIT P. MASURKAR

16 2446/25 FA 351/17 ROHIT P. MASURKAR

17 2448/25 FA 56/17 ROHIT P. MASURKAR

18 2400/25 WP 7135/24 KUNAL K. NALAMWAR

19 2417/25 WP 3584/24 ANIL A. DHAWAS

20 2397/25 WP 1438/21 PANKAJ S. TIDKE

21 V 348/25 WP 1377/25 VIJAYKUMAR PALIWAL

22 1923/25 WP 5891/24 AASAVARI S. KALE

23 1922/25 WP 4848/24 AASAVARI S. KALE

24 2367/25 CRI APL 4/24 RAJNISH VYAS

25 2368/25 CRI REVN 95/24 S. S. DHENGALE



26 2375/25 CRI APL 195/25 NEERAJ S. KHANDEWALE

27 2370/25 WP 4432/24 TARUN P. SWAMY

28 2373/25 CRI WP 232/25 O. Y. KASHID

29 V 349/25 CRI APPLN 17/24 AMIT D. BHATE

30 2449/25 FA 1105/17 ROHIT P. MASURKAR

31 2220/25 WP 2578/24 V. A. KOTHALE

32 2351/25 CRI APPA 1038/24 YOGESH B. MANDPE

33 2395/25 WP 4255/22 S.V. SIRPURKAR

34 2355/25 CRI BA 281/25 ANUJ D. HAZARE

35 2413/25 SA 160/15 HIRALAL T. SHAHARE

36 2349/25 CRI APPA 960/24 YOGESH B. MANDPE

37 2450/25 FA 383/17 ROHIT P. MASURKAR

38 2196/25 SA 535/18 P. P. KOTHARI

39 V 282/25 CRI APL 995/23 RAJNISH VYAS

40 V 296/25 WP 8375/22 SANJAY M. KINKHEDE

41 1760/25 CRI APEAL 239/19 C/10261, DIPAK P. CHAHANDE, C. P. NAGPUR



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 23/04/2025                             LAST DATE- 11/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2401/25 APL 1200/23 RAHULS.KUREKAR

2 2437/25 WP 1996/25 MANGESH V.BUTE

3 2343/25 APEAL 560/22 SUDHIR GUNDALWAR

4 2251/25 WP 1472/23 ANUPS.DHORE

5 2436/25 WP 796/25 MANGESH V.BUTE

6 2376/25 WP 6769/24 ABHIJEET KHARE

7 V 351/25 WP 5223/23 NEERJA G. CHAUBEY

8 V 352/25 FA 272/13 B.B. RAIPURE

9 V 360/25 WP 797/23 AJAY S. NIKOSE

10 2340/25 APL 543/20 VED R.DESHAPNDE

11 2333/25 BA 114//25 RADHA MISHRA

12 2218/25 FA 335/22 SHARAD P.PAWAR

13 2433/25 PIL 53/23 AASAVARI S.KALE

14 2468/25 APL 1244/23 MUSHEER A.MOHD.RAFIQUE

15 2257/25 WP 1315/92 VAIBHAV N.PATRE

16 2258/25 WP 3141/80 VAIBHAV N. PATRE

17 2421/25 APL 992/22 SHILPA SHERKHAN (MANKAR)

18 2133/25 WP 6783/19 N.D. KHAMBORKAR

19 2150/25 WP 2290/19 A.R. DESHPANDE

20 V 330/25 SA 601/06 C.S. LAHABAR

21 2462/25 OLR 11/222 AMBARISH M. JOSHI

22 2440/25 SA 352/21 A.A. SAMBARAY

23 2374/25 SA 17/23 OMPRAKASH Y. KASHID

24 2018/25 WP 5855/23 SACHIN D. KHATI

25 2222/25 CA 795/05 SHARAD J.MANDE



26 2493/25 APL 1023/19 ABHAY SAMBRE

27 2476/25 APL 415/25 ANAND S.DESHPANDE

28 2480/25 APL 47/18 NEERAJ G.CHAUBEY

29 2390/25 CRI.WP 909/23 GANESH H. BARANGE

30 2442/25 FA 325/11 K.S.NARWADE

31 2452/25 SA 579/18 N.S. WARULKAR

32 2431/25 CAW 154/25 ASHUTOSH C. DHARMADHIKARI

33 2426/25 WP 1576/25 D.R.RUPNARAYAN

34 2425/25 WP 2392/22 S. ZIA QAZI

35 2459/25 WP 6066/24 MAHESH V.RAI

36 V 362/25 ABA 570/13 SANTOSH G. DHOK

37 V 354/25 CRI.WP 295/25 LAXMAN T. DURGE

38 2402/25 APL 643/23 RAHUL S. KUREKAR

39 2362/25 APL 1626/24 GUNJAN R.KOTHARI

40 2185/25 APPLN 63/24 S.V. SIRPURKAR

41 2389/25 WP 1831/25 GANESH H. BARANGE

42 2406/25 BA 186/25 R.M. DAGA

43 2419/25 APL 1727/24 RAJNISH VYAS

44 1975/25 FA 1163/15 SANKET R. CHARPE

45 2303/25 WP 876/23 MOHIT V. PATIL

46 6678/24 WP 2118/23 DILIP KUMAR MERKAP

47 2206/25 WP 1764/20 PRADEEP WATHORE



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 24/04/2025                             LAST DATE- 12/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2405/25 BA 78/25 R.M. DAGA

2 2216/25 WP 3390/24 PRAKASH D. MEGHE

3 2420/25 REVN 61/22 PRAKASH S. NATKAR

4 2495/25 MCA 1371/18 SARTHAK S. CHOURASIA

5 2236/25 BA 28/25 TUSHAR R. PATIL

6 2470/25 WP 6194/19 SAYYAD ZAKIR HUSSAIN

7 2508/25 WP 2122/25 ROHAN BHISHIKAR

8 2484/25 FA 1447/19 J. B. GANDHI

9 2407/25 BA 186/25 R.M. DAGA

10 2408/25 BA 78/25 R.M. DAGA

11 2441/25 REVN 154/24 P.S. CHAWHAN

12 2498/25 AA 33/24 ABHAY SAMBRE

13 2304/25 CRI.WP 165/25 I.S. CHARLEWAR



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 25/04/2025                             LAST DATE- 13/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2516/25 WP 4958/23 U.M . AURANGABADKAR

2 2505/25 WP 2686/24 RAHUL D. DHANDE

3 2520/25 WP 6281/24 PRATIK S. LINGAYAT

4 2465/25 CRI APL 745/21 AMIT D. BHATE

5 V 327/25 WP 192/19 RAHUL M. NIKURE

6 V 353/25 WP 404/25 VIJAYKUMAR PALIWAL

7 2314/25 CRI ABA 115/25 VIKKY GOKHALE

8 2239/25 SA 215/22 RAVINDRA M. PANDE

9 2184/25 WP 5426/23 PARTH RANADE

10 2250/25 WP 4419/22 ANUP S. DHORE

11 2488/25 SA 214/05 SARTHAK S. CHOURASIA

12 2439/25 WP 6123/24 S. V. SOHONI

13 2473/25 WP 1639/25 SANGITA MISHRA

14 2469/25 AA 33/24 ABHIJEET KHARE

15 2457/25 WP 2686/24 MAHESH V. RAI

16 V 364/25 WP 4574/24 PURUSHOTTAM PATIL

17 2532/25 CRI APL 892/16 ABHIJEET R. RAGHATATE

18 2511/25 FA 99/18 A. B. NAKSHANE

19 2510/25 CAF 3194/24 A. B. NAKSHANE

20 2451/25 PIL 53/23 ABHAY SAMBRE

21 2458/25 WP 5525/24 D. P. BHONGADE

22 2203/25 CRI APL 1367/24 VARUN KATARIA

23 2377/25 SA  262/19 P. S. WATHORE

24 2204/25 CRI APL 1367/24 VARUN KATARIA

25 2429/25 WP 370/23 K.  J. TOPALE



26 2453/25 WP 6830/24 MOHAMAD JUBER A. KHAN PATHAN

27 V 342/25 CRI ABA 115/25 VIKKY S. GOKHALE

28 1954/25 CRI WP 700/21 R. S. WAGHULKAR

29 V 301/25 FA 326/22 SAMEER M. KHAN

30 V 316/25 FCA 62/24 ARJUN RAOKA



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 28/04/2025                             LAST DATE- 16/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 1374/25 WP 2649/20 HARISH V. THAKKAR

2 2432/25 WP 1973/22 ABHIJEET KHARE

3 2424/25 WP 2392/22 S. ZIA QAZI

4 2539/25 APL 379/22 VIJAY N. MORANDE

5 2535/25 APL 405/23 S.K. BHANDARKAR

6 2540/25 WP 7138/16 MEGHA WASNIK

7 2482/25 WP 5626/24 D.R. BHOYAR

8 2221/25 WP 1816/82 SHARAD J. MANDE

9 2549/25 WP 6564/22 ANUP S. DHORE

10 2545/25 WP 4893/19 ARUN R. PATIL

11 2247/25 BA 78/25 R.K. THAKKAR

12 2481/25 WP 5441/22 P.R. PARSODKAR

13 2483/25 WP 3199/24 D.R. BHOYAR

14 V 366/25 WP 413/22 V.K. PALIWAL

15 2491/25 WP 2598/16 SUNIL G. LACHARWAR

16 2514/25 CRI.WP 241/25 D.V. MAHAJAN

17 2554/25 FA 255/10 ANANDRAO S. BHENDARKAR

18 1881/25 FA 23018/24 MRUNAL NAIK

19 2553/25 FCA 41/14 BHIMABAI G. AKHAND

20 2533/25 FCA 47/24 RADHA M. MISHRA

21 2492/25 WP 1170/25 ABHAY SAMBRE

22 V 378/25 CAF 3733/24 NEERJA G. CHAUBEY

23 2148/25 APL 947/24 TEJAS S. DESHPANDE

24 2574/25 WP 1581/25 U. P. DABLE

25 2555/25 APL 218/19 ANANDRAO S. BHENDARKAR



26 2522/25 WP 7004/24 P.A. KADU

27 2504/25 CRI.WP 72/25 RAHUL D. DHANDE

28 2502/25 APL 992/22 AMOL S. SHERKHANE

29 2517/25 CAW 925/25 GEETA R. TIWARI

30 2403/25 APL 1640/23 ADITI Y. PARDHI (KATRE)

31 2454/25 WP 6830/24 MOHAMMAD JUBER AKABAR KHAN PATHAN



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 29/04/2025                             LAST DATE- 17/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2565/25 APL 1233/21 D.N. DANI

2 2526/25 WP 5108/22 PRASHANTKUMAR SATHINATHAN

3 2537/25 WP 1353/00 SUDHIR M. PURANIK

4 2497/25 WP 4891/21 RAVINDRA B. KANDALKAR

5 2544/25 WP 4891/21 ANUP S. DHORE

6 2550/25 WP 3346/22 RAHUL J. SHINDE

7 2625/25 CAO 127/24 ASHOK P. RAGHUTE

8 2564/25 WP 5441/22 GP

9 2428/25 CAL 5/12 KIRTI SATPUTE

10 2651/25 ABA 243/25 VISHNU GAWALI

11 2618/25 SA 394/22 AKTHAR NAWAR ANSARI

12 2573/25 WP 1445/21 SUDHAKAR B. DHANDE

13 2572/25 WP 1011/25 ISHWARCHANDRA N. CHOUDHARI

14 2567/25 WP 5806/14 NARESH R. SABOO

15 2596/25 WP 2010/19 GEETA R. TIWARI

16 2600/25 WP 2187/25 B.G. KULKARNI

17 2582/25 APL 887/21 NAGORAO R. KHANDERAO

18 V 359/25 WP 797/23 AJAY S. NIKOSE

19 2561/25 WP 8274/23 RAHUL M. BHANGDE

20 2275/25 CRI.WP 378/24 MIR NAGMAN ALI

21 V 322/25 WP 525/11 D.M. SURJUSE

22 V 334/25 APEAL 695/22 A.S. LONDHE



THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR 

           READY LIST

DATE OF PUBLICATION 02/05/2025                             LAST DATE- 18/06/2025

Note : The parties and advocates concerned are requested to take

ready certified  copies  within  14 days from the date of this notice,
failing which their copying applications will be filed without any

action.

SR.
NO

U.NO. CASE NO ADVOCATE/ PARTY NAME

1 2603/25 WP 6687/22 ANAND PARCHURE

2 2642/25 WP 4848/24 AASAVARI KALE

3 2604/25 WP 6545/24 ANAND PARCHURE

4 2627/25 WP 6786/24 J. J. CHANDURKAR

5 2412/25 WP 2294/19 MANGESH V. RAUT

6 V 379/25 WP 3530/20 N. G. CHAUBEY

7 2601/25 WP 846/24 DWARKADA M. KAKANI

8 V 375/25 SA 85/25 VIJAYKUMAR PALIWAL

9 2580/25 CRI APL 812/21 ABHIJEET KHARE

10 2630/25 WP 565/24 RAJNISH VYAS

11 2620/25 WP 5122/24 MANGESH P. LADHE

12 2639/25 WP 344/20 PRETI D. RANE

13 2605/25 WP 396/25 ANAND PARCHURE

14 2568/25 WP 699/25 A. C. DHARMADHIKARI

15 2512/25 CRI WP 12/25 SHWETA P. CHAVHAN

16 2271/25 WP 5548/24 D. G. PAUNIKAR

17 2268/25 WP 5499/24 D.G. PAUNIKAR

18 2269/25 WP 5497/24 D.G. PAUNIKAR

19 2270/25 WP 5500/24 D. G.PAUNIKAR

20 V 381/25 SA 486/23 AMOL D. PATIL

21 2588/25 SA 323/06 A. M. QUAZI

22 2575/25 CAF 2888/24 ROHAN K. JOSHI

23 1960/25 WP 6273/19 R. P. JOSHI

24 V 374/25 CRI REVN 244/23 P. SATHIANATHAN



25 1879/25 WP 1193/23 HARISH D. DANGRE

26 2427/25 CP 116/25 A. K. WAGHMARE

27 1650/25 SA 58/20 K. D. BADODE

28 2302/25 WP 2598/16 ANWAR ALI SAIYYED

29 V 357/25 WP 423/16 NILESH ANJANKAR

30 2366/25 CRI REVN 53/22 MANOJ P. KARIYA

31 V 356/25 WP 423/16 NILESH ANJANKAR

32 1663/25 WP 4219/22 N. B. JAWADE

33 2391/25 WP 237/23 MANDAR R. PANDE

34 V 343/25 WP 1821/23 C. F. BHAGWANI


